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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR 
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF FEBRUARY, 2025 

PREVIOUS INSTITUTION DISPOSAL 
KIND OF CASES BALANCE FB DB SB TOTAL FB DB SB TOTAL 

MA IN C A S E S :- 01.02.2025 

CIVIL SIDE:-
CIVIL FIRST APPEAL 14065 0 3 243 246 0 0 35 35 
CIVIL SECOND APPEAL 4952 0 0 48 48 0 0 38 38 
EXECUTION FIRST APPEAL 106 0 0 1 1 0 0 1 1 
EXECUTION SECOND APPEAL 24 0 0 0 0 0 0 0 0 
CIVIL MISC. APPEAL 34601 0 71 433 504 0 37 124 161 

CIVIL REVISION 815 0 0 31 31 0 0 20 20 
CIVIL REVIEW 827 0 46 3 49 0 8 10 18 

INCOME TAX REFERENCE 0 0 0 0 0 0 0 0 0 
OTHER TAX REFERENCE 98 0 8 0 8 0 3 0 3 
TAX CASES 0 0 0 0 0 0 0 0 0 
CUSTOM APPEAL 12 0 4 0 4 0 0 0 0 
INCOME TAX APPEAL 396 0 14 0 14 0 14 0 14 
WEAL TH TAX APPEAL 0 0 0 0 0 0 0 0 0 
SALES TAX REVISON 777 0 0 16 16 0 0 17 17 
TESTAMENT ARY CASES 0 0 0 0 0 0 0 0 0 

COMPANY PETITION 5 0 0 0 0 0 0 0 0 
COMPANY EXECUTION PETITION 0 0 0 0 0 0 0 0 0 

COMPANY APPEAL 6 0 0 0 0 0 0 0 0 
COMPANY APPLICATION 118 0 0 0 0 0 0 2 2 
COMPANY SUIT 16 0 0 0 0 0 0 0 0 
COMPANY LIQUIDN. CASES 35 0 0 0 0 0 0 0 0 
ELECTION PETITION 8 0 0 0 0 0 0 0 0 
SPECIAL APPEAL (CIVIL) 36 0 0 0 0 0 2 0 2 
SPEClAL APPEAL (WRITS) 2331 0 83 0 83 0 65 0 65 
CIVIL CONTEMPT 2630 0 31 63 94 0 41 31 72 
CIVIL WRITS 88179 0 275 1043 1318 0 347 2357 2704 
RECRIMINATION PETITION 0 0 0 0 0 0 0 0 0 
CROSS OBJECTION 651 0 0 3 3 0 0 1 1 
CIVIL REFERENCE 4 0 0 0 0 0 0 0 0 
CIVIL TRANS. APPLICATION 170 0 0 28 28 0 0 37 37 
CIVIL MISC. APPLN. r,NAKF TRIBUNAL) 75 0 0 0 0 0 0 0 0 

TOTAL (A) 150937 0 535 1912 2447 0 517 2673 3190 
CRIMINAL SIDE:-

MURDER REFERENCE 2 0 0 0 0 0 0 0 0 
CRIMINAL APPEAL 32708 0 44 247 291 0 6 80 86 
CRIMINAL REVISION 12446 0 0 158 158 0 1 206 207 
CRIMINAL MISC. PETITION 24232 0 0 618 
(U/S 482 CR.P.C.) 

618 0 0 348 348 

CRIMINAL MISC. BAIL 2878 0 0 1423 
(U/S 438 & 439 CR.P.C.) 

1423 0 0 1590 1590 

CRIMINAL CONTEMPT 24 0 0 0 0 0 0 0 0 
CRIMINAL REFERENCE 2 0 1 0 1 0 0 0 0 
HABEAS CORPUS 35 0 21 0 21 0 21 0 21 
CRIMINAL LEAVE TO APPEAL 1009 0 0 27 27 0 3 10 13 
CRIMINAL WRITS . 1341 0 15 116 131 0 10 79 89 
CRIMINAL REVIEW 0 0 0 0 0 0 0 0 0 

TOTAL (B) 74677 0 81 2589 2670 0 41 2313 2354 
TOTAL (A+B) 225614 0 616 4501 5117 0 558 4986 5544 

Dt: 17-03-2025 13:25 

CLOSING 
BALANCE 

28.02.2025 

14276 
4962 

106 
24 

34944 
826 
858 

0 
103 

0 
16 

396 
0 

776 
0 
5 
0 
6 

116 
16 
35 
8 

34 
2349 
2652 

86793 
0 

653 
4 

161 
75 

150194 

2 
32913 
12397 
24502 

2711 

24 
3 

35 
1023 
1383 

0 

74993 

225187 



• 

S.No. 

1 

2 
3 

1 

2 
3 
4 
5 

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR 
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF FEBRUARY, 2025 

PREVIOUS INSTITUTION DISPOSAL CLOSING 
KIND OF CASES BALANCE FB DB SB TOTAL FB DB SB TOTAL BALANCE 

M I S C. C A S E S ::- 01.02.2025 28.02.2025 

CRIMINAL SIDE:-
CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.) 

5156 BAIL IN CRIMINAL APPEAL 5182 0 51 159 210 0 42 194 236 1 
2 BAIL & STAY IN CRL.REVISION 4414 0 0 98 98 0 0 135 135 4377 
3 BAIL & STAY IN CRL.MISC.PET. 24157 0 0 534 534 0 0 299 299 24392 
4 BAIL&STAY IN CRL.TRAN. PET. & CR 1400 0 0 89 89 0 0 42 42 1447 
5 BAIL & STAY IN CRL.CONT.PET. 0 0 0 0 0 0 0 0 0 0 
6 BAIL & STAY IN CRLLA 12 0 0 0 0 0 0 0 0 12 
7 CRIMINAL MISC. APPLICATION 1133 0 3 38 41 0 1 37 38 1136 (Arising over Crt. Main Cases) 

TOTAL (C) 36298 0 54 918 972 0 43 707 750 36520 

CRIMINAL TRANSFER 93 0 0 6 6 0 0 14 14 85 
STAY IN HABEAS CORPUS 4 0 0 0 0 0 0 0 0 4 

TOTAL (D) 97 0 0 6 6 0 0 14 14 89 
TOTAL (C+D) 36395 0 54 924 978 0 43 721 764 36609 
TOTAL. (A+B+C+D) 262009 0 670 5425 6095 0 601 5707 6308 261796 
CIVIL SIDE:-
CIVIL INTER.CASES:-

1 STAYINI.T.APPEAL 45 0 0 0 0 0 2 0 2 43 
2 STAY IN W.T. APf:>EAL / CUSTA 9 0 1 0 1 0 0 0 0 10 
3 STAY IN 0. T. REFERENCE 98 0 7 0 7 0 4 0 4 101 
4 STAY INS. T. REVISION 570 0 0 7 7 0 0 8 8 569 
5 STAY IN CIVIL 1ST APPEAL 5213 0 3 213 216 0 1 41 42 5387 
6 STAY IN CIVIL 2ND APPEAL 2488 0 0 47 47 0 0 32 32 2503 
7 STAY IN EXE. FIRST APPEAL 112 0 0 1 1 0 0 1 1 112 
8 STAY IN EXE. 2ND APPEAL 23 0 0 0 0 0 0 0 0 23 
9 STAY INC. M. APPEAL 9732 0 44 152 196 0 12 78 90 9838 10 STAY IN CIVIL REVISION 785 0 0 29 29 0 0 14 14 800 11 STAY IN CIVIL CONTEMPT 26 0 0 0 0 0 0 0 0 26 12 STAY IN SPL. APPEAL (CIVIL) 27 0 2 0 2 0 1 0 1 28 13 STAY IN CIVIL TRANS. APPLN. 158 0 0 26 26 0 0 31 31 153 14 STAY IN COMPANY CASES 22 0 0 0 0 0 0 0 0 22 15 STAY IN SPL. APPEAL (WRIT) 2036 0 82 0 82 0 53 0 53 2065 16 STAY IN WRIT PETITION 61115 0 156 1016 1172 0 271 1389 1660 60627 TOTAL (E) 82459 0 295 1491 1786 0 344 1594 1938 82307 
CIVIL MISC. APPLICATIONS 4730 0 53 127 180 0 27 162 189 4721 CIVIL MISC. CASES U/S-5 12894 0 165 277 442 0 39 247 286 13050 EXE. MISC.APPLICATION 0 0 0 0 0 0 0 0 0 0 LEAVE TO APPEAL TO S.C. 1 0 0 0 0 0 0 0 0 1 TOTAL (F) 17625 0 218 404 622 0 66 409 475 17772 TOTAL (E+F) 100084 0 51 3 1895 2408 0 410 2003 2413 100079 TOTAL (C+D+E+F) 136479 0 56 7 2819 3386 0 453 2724 3177 136688 GRAND TOTAL (A TO F) 362093 0 118 3 7320 8503 0 1011 7710 8721 361875 . Dt: 17-03-202513.25 
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